NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 20.12.2024 (FRIDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. | IA No. 25 & 26/2024 Ayesha Hadi Ali & 8 Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) | Ors. PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Rizwana Anjum & 2 Meyyappan- R2
No. 116/2022 Ors.
For Stay
IA No. 1070/2022 WITH

2. | IA No. 27/2024 Habeeb Umer Hadi Ali | Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) | & 8 Ors. PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohammed Abdul Meyyappan- R2
No. 117/2022 Raheem Abdul Azeem
For Stay & 2 Ors.
IA No.1071 /2022 WITH

3. | IA No. 28/2024 Huda Baghdadi & 8 Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) Ors PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Fakruddin Meyyappan- R7
No. 118/2022 Mohammed & 7 Ors.
For Stay
IA No. 1072/2022 WITH

4. | IA No. 29/2024 Abdul Rahman Hadi Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) Ali & 8 Ors. PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohammed Meyyappan- R2
No. 119/2022 Iftekaruddin & 2 Ors.
For Stay
IA No. 1073/2022 WITH

5. | IA No. 30/2024 Habeeb Umer Hadi Ali | Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) & 8 Ors. PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohd Ziauddin Meyyappan- R2
No. 120/2022 Nayyar & 2 Ors.
For Stay
IA No. 1074 /2022 WITH

6. | IA No. 31/2024 Habib Abdul Razzaq Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) Hadi Ali Albaghdadi & | PCS Reddy- R1
in 8 Ors. Mr. Ramaswamy
Comp App (AT) (CH) Vs Meyyappan- R2
No. 121/2022 Waheeduddin Azmi &
For Stay 2 Ors.
IA No. 1075/2022 WITH
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7. | IA No. 32/2024 Ayesha Hadi Ali & 8 Mr. Vinay Babu Gade, | Mr. V Venkata Rami
(For Additional docs.) Ors PCS Reddy- R1
in Vs Mr. Ramaswamy
Comp App (AT) (CH) Mohammed Abdul Meyyappan- R2
No. 122/2022 Azeem & 2 Ors.
For Stay WITH
IA No. 1076/2022

8. | IA No. 33/2024 Habib Abdul Razzaq Mr. Vinay Babu Gade, | Mr. V Venkata Rami

(For Additional docs.)
in

Comp App (AT) (CH)
No. 123/2022

For Stay

IA No.1077 /2022

Hadi Ali Albaghdadi &
8 Ors.

Vs

Mohammed Abdul
Kareem & 2 Ors

PCS

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2

For Admission (Fresh Cases)

No. 73/2024
For Stay
IA No. 1097/2024

Vs
Sanghi Spinners India
Limited & 7 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) Rajesh K.S Mr. Pawan Jhabakh
(Ins) No. 464/2024 Vs
For Stay State Bank of India
IA No. 1269/2024 SARB, Kochi
Delay in re-filing
IA No. 1270/2024
10. | Comp App (AT) (CH) Pixtronic Global Mr. G Kalyan
(Ins) No. 465/2024 Technologies Pvt. Ltd. | Jhabakh
Vs
MS Viswanathan
Liquidator of Gemini
Communication Ltd.
11. | Comp App (AT) (CH) Sansar Investment & | Mr. Ankur Goel
(Ins) No. 466 /2024 Finance Company
For Exemption Pvt. Ltd.
IA No. 1271/2024 Vs
Atlantic Spinning and
Weaving Mills Ltd
Through its
Liquidator, Sujata
Chattopadhyay
12. | Comp App (AT) (CH) Sri Ekshwaka Sands Mr. T Ravichandran
(Ins) No. 467/2024 Pvt. Ltd.
Delay in refiling Rep by Anuradha
IA No. 1272/2024 Agarwal, RP
Vs
Potti Bhaskar,
Proprietor, Gayatri
Minerals & 5 Ors.
13. | Comp App (AT) (CH) Amit Sanghi & Anr. Mr. Aslam Ahmed Mr. Yogesh Jagia- R3

Mr. Sharad Sanghi R4
R5




For Orders/Clarification

(Ins) No. 186/2024
For Stay
IA No. 505/2024

Vs
Jasin Jose & Anr.

WITH

Ravi

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14.| IA No. 314/2024 Reena Paul Mr. Avinash Krishnan | Mr. Ashwin Shanbhag
(For Condone Delay) Vs Ravi
in CA Francis Mathew,
Comp App (AT) (CH) RP
(Ins) No. 117/2024
For Stay
IA No. 315/2024
For Exemption WITH
IA No. 316/2024
15. | IA No. 318/2024 KG Paul Mr. Avinash Krishnan | Mr. Ashwin Shanbhag
(For Condone Delay) Vs Ravi
In CA Francis Mathew,
Comp App (AT) (CH) RP
(Ins) No. 118/2024
For Exemption
IA No. 317/2024
For Stay WITH
IA No. 319/2024
16. | IA No. 321/2024 Mathew John Mr. Avinash Krishnan | Mr. Ashwin Shanbhag
(For Condone Delay) Vs Ravi
In CA Francis Mathew,
Comp App (AT) (CH) RP
(Ins) No. 119/2024
For Exemption
IA No. 322/2024
For Stay WITH
IA No. 320/2024
17.| IA No. 325/2024 John Zachariah Mr. Avinash Krishnan | Mr. Ashwin Shanbhag
(For Condone Delay) Vs Ravi
In CA Francis Mathew,
Comp App (AT) (CH) RP
(Ins) No. 120/2024
For Exemption
IA No. 324/2024
For Stay WITH
IA No. 323/2024
18. | IA No. 327/2024 Annu Mathew Mr. Avinash Krishnan | Mr. Ashwin Shanbhag
(For Condone Delay) Vs Ravi
In CA Francis Mathew,
Comp App (AT) (CH) RP
(Ins) No. 121/2024
For Exemption
IA No. 326/2024
For Stay WITH
IA No. 328/2024
19. | Comp App (AT) (CH) Reena Paul Mr. Avinash Krishnan | Mr. Ashwin Shanbhag-
(Ins) No. 185/2024 Vs Ravi R1
For Stay Jasin Jose & Anr. Mr. Keerthikiran
IA No. 504/2024 Murali- R2
WITH
20. | Comp App (AT) (CH) KG Paul Mr. Avinash Krishnan | Mr. Ashwin Shanbhag-

R1
Mr. Keerthikiran
Murali- R2




21.| Comp App (AT) (CH) Annu Mathew Mr. Avinash Krishnan | Mr. Ashwin Shanbhag-
(Ins) No. 187/2024 Vs Ravi R1
For Stay Jasin Jose & Anr. Mr. Keerthikiran
IA No. 506/2024 Murali- R2
WITH
22. | Comp App (AT) (CH) John Zaccharia Mr. Avinash Krishnan | Mr. Ashwin Shanbhag-
(Ins) No. 188/2024 Vs Ravi R1
For Stay Jasin Jose & Anr. Mr. Keerthikiran
IA No. 507/2024 Murali- R2
WITH
23. | Comp App (AT) (CH) Mathew John Mr. Avinash Krishnan | Mr. Ashwin Shanbhag-
(Ins) No. 189/2024 Vs Ravi R1
For Stay Jasin Jose & Anr Mr. Keerthikiran
IA No. 508/2024 Murali- R2
24. | IA No. 687/2023 Commissioner of Mr. Rajendran Mr. B Dhanaraj-R1 Mr.
(For Condone Delay) Customs Raghavan S Kaushik
In (Preventative) Ramaswamy- R2
Comp App (AT) (CH) Vs
No. 58/2023 Thiru Arooran Sugars
For Exemption Ltd.
IA No. 685/2023 Rep by its Liquidator
Leave to file & 2 Ors.
IA No. 686/2023
25. | 1A No.542/2022 P Mohanraj & 2 Ors. Mr. TK Bhaskar Mr.R Soundararajan-

(For Substitution),
IA No. 918/2023

(To Implead)

in

Comp App. (AT) (CH)
(Ins) No. 220/2022
For Stay

IA No. 476 /2022
For Directions

IA No. 1095/2023 &
1260/2024

For Urgent Hearing
IA No. 225/2024

Vs
Axis Bank Ltd. & 6
Ors.

R1
Mr. V Mahesh- R3
Mr. Vipin Warrier R4

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
26. | TA (AT) No. Madhukara Director Mr. T Jayasankar
45-46/2021 of Super Royal
(Comp App (AT) No. Holidays Pvt. Ltd.
89-90/2020 Vs
For Interim Relief Union of India, MCA
IA No. 1490- & Anr.
1491/2020
For Exemption
IA No. 1492-
1493/2020)
27.| Comp App (AT) (CH) Anuragha Poultries & | Mr. AK Mylsamy Ms. GS.Dhana
No. 35/2021 Breeders Pvt. Ltd. & 7 Lakshmi - R2
For Stay Ors
IA No. 463/2021 Vs

Raghav Krithik & 4
Ors




28. | Comp App (AT) (CH) Ravi Kumar Mr. Sandeep Kumar Mr. Y Suryanarayana
No. 98/2023 Distilleries Ltd.& Anr. | Ambalavanan R1-R4 R9-R11
For Stay Vs
IA No. 1220/2023 Liquor India Limited
For Directions & 25 Ors
IA No. 1221/2023
For Exemption
IA No. 1222/2023
Contempt Case
1/2024
29. | Comp App (AT) (CH) AR Transport & 20 Mr. K Ravindranath Ms. D Sangamithra R1
(Ins) No. 164/2023 Ors Mr. Anirudh Krishnan-
For Stay Vs R2
IA No.537/2023 Nirav Kirit Pujara, RP Mr. Ashwin Shanbhag-
for Andhra Cements R4
Ltd. & 4 Ors Ms. Keerthikiran
Murali- RS
30. | Comp App (AT) (CH) Sundaram Home Mr.Sathiyanarayanan | Mr. Y Suryanarayana
(Ins) No. 333/2024 Finance Ltd.
To dispense with Vs
IA No. 899/2024 CA G Murali,
Liquidator of Butta
Infrastructure Pvt.
Ltd.
31. | Comp App (AT) (CH) Emgee Media Mr. TK Bhaskar
(Ins) No. 467/2023 Integrated Services
Pvt. Ltd.
Vs
Vyjayanthi
Televentures Pvt. Ltd.
32. | Comp App (AT) (CH) Emgee Infrastructure | Mr. TK Bhaskar
No. 01/2024 Holdings (India) Pvt.
Ltd.
Vs
Vyjayanthi
Televenture Pvt. Ltd &
6 Ors.
33. | Comp App (AT) (CH) Kaniyamparambil Ms. Saranya VS
No. 12/2024 Madhavan Babu &
Anr.
Vs
Vyapar Mandir
Palarivattom Pvt. Ltd.
& 6 Ors
34. | Comp App (AT) (CH) Annavajhala Mr.S Chidambaram, Dr. SV Rama Krishna
No. 14/2024 Ramanand PCS R1
Vs
Lakshmi Sujatha
Tummala & 5 Ors.
35. | Comp App (AT) (CH) RVN Infra Pvt. Ltd. Mr. Pogulakonda Mr. VK Sajith- R1

(Ins) No. 209/2024
For Direction
IA No. 569/2024

Rep by its Managing
Director R
Venkatramaiah

Vs

Sai Ramesh
Kanuparthy, RP of
Gayatri Projects Ltd.
& Anr.

Pratap




36. | Comp App (AT) (CH) Gorrepati Venkat Rao, | Mr. Avinash Krishnan
(Ins) No. 212/2024 Suspended Board of Ravi
For Stay Directors of Corporate
IA No. 574/2024 Debtor
Vs
Impact Metals Ltd.
Rep by its RP, Vakiti
Vineeth Reddy & 2
Ors.
37. | Comp App (AT) (CH) Joint Commissioner Mr. Anand Das Ms. Anuradha Bisani,
(Ins) No. 296/2024 of Commercial Taxes Liquidator
& GST, Odisha
Vs
Anuradha Bisani,
Liquidator of Lanco
Infratech Ltd
38. | Comp App (AT) (CH) Jain Irrigation Mr. BSV Prakash
(Ins) No. 357/2024 Systems Ltd. Kumar
For Stay Vs
IA No. 975/2024 Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd &
Anr.
WITH
39. | Comp App (AT) (CH) Jain Irrigation Mr. BSV Prakash
(Ins) No. 437/2024 Systems Ltd Kumar
For Direction Vs
IA No. 1193/2024 Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd &
2 Ors.
40. | Comp App (AT) (CH) Srisailan Ms. R Moneshaa Mr.S Vivekananda- R1
(Ins) No. 364/2024 Krishnamurthy Ms. A Rithika
For Stay Vs
IA No. 1002/2024 Rahul Narayana
To dispense with Reddy & Anr.
IA No. 1003/2024
41.| Comp App (AT) (CH) Sudalagunta Jayaram | Mr. Avinash Krishnan | Mr.B Dhanaraj- R1
(Ins) No. 369/2024 Chowdary Ravi
For Stay Vs
IA No. 1013/2024 Southern Power
For Exemption Distribution Company
IA No. 1014/2024 of A.P. Ltd. & Anr.
42.| Comp App (AT) (CH) MR Ranjit Ms. Arthi Fernandes Mr. Bijoy P Pulipra- R1
(Ins) No. 413/2024 Karthikeyan

For Stay

IA No. 1130/2024
For Exemption

IA No. 1131/2024

Suspended Director of
Attukal Devi Institute
of Medical Sciences
Limited

Vs

Ayyappan Nair
Raghavan Pillai &
Anr.




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
43. | Comp App (AT) (CH) Badigeri John Mr. R Abdul Mobeen
No. 33/2021 Davidson & 4 Ors.
Vs
Ceylon and India
General Mission & 9
Ors.
44. | Comp App (AT) (CH) OPG Power Mr. Abhishek Mr. T Shanmugam
(Ins) No. 34/2021 Generation Pvt. Ltd. Jenasenan
For Stay Vs
IA No. 81/2021 AKCT Chidambaram
Cotton Pvt. Ltd
45. | Comp App (AT) (CH) Pradeep Kumar & 52 Mr. Philip Mathew Mr. Vinod PV- R1
(Ins) No.303/2021 Ors. Mr. Sankar P Panicker-
Vs R2, R4
Rajendran, RP of
Bristo Foods Pt. Ltd.
& 3 Ors.
46. | Comp App (AT) (CH) Shreevelu Builders Mr. AV Arun Mr. AK Mylsamy-R1 &
No. 37/2022 Pvt. Ltd. & Anr R2
For Stay Vs Mr.Y Prakash- R3- R6
IA No. 409/2022 C. Kathirvel & 5 Ors.
47.| Comp App (AT) (CH) Bank of India Mr. FB Benjamin Mr. B Ramana Kumar-
(Ins) No.43/2022 Vs George R1
For Stay CA GV Ravikumar &
IA No. 91/2022 3 Ors.
48. | Comp App (AT) (CH) Vaikundarajan Mr. Ramaswamy Ms. Anisha
No. 90/2022 Subramanian & Anr. Meyappan Chandrakumar-R1, R3
For Stay Vs Mr. Rohan Rajasekaran
IA No. 778/2022 Jagatheesan -R2
Muthurajan & 9 Ors Mr. Raj Kumar
Jhabakh- R4, RS
Ms. Johnsy Greta R7
M/s Kingsly Solomon
J- R8
Ms. K. Subbu Ranga
Bharathi-R9
WITH Ms. S Elambharathi
R10
49. | Comp App (AT) (CH) Vaikundarajan Suba Ms. K. Subbu Ranga Ms. Anisha
No. 91/2022 Saranya Bharathi Chandrakumar-R1, R3
For Urgent Hearing Vs Mr. Rohan Rajasekaran
IA No. 785/2022 Jagatheesan -R2

For Stay
IA No. 786/2022

Muthurajan & 10 Ors

WITH

Mr. Raj Kumar
Jhabakh- R4, RS

Ms. Johnsy Greta R7
M/s Kingsly Solomon
J- R9

Ms. S Elambharathi
R11




50.

Comp App (AT) (CH)
No.92/2022

For Urgent Hearing
IA No. 788/2022
To dispense with

IA No. 789/2022
For Stay

IA No. 787 /2022

S Vaikundarajan

Vs

Jagatheesan
Muthurajan & 10 Ors

Ms.Johnsy Greeta

Ms. Anisha
Chandrakumar-R1, R3
Mr. Rohan Rajasekaran
- R2 Mr. Raj Kumar
Jhabakh- R4, R5 Ms.
Johnsy Greta-R7

M/s Kingsly Solomon
J- R8

Ms. K. Subbu Ranga
Bharathi-R10

Ms. S Elambharathi

WITH R11
S1. | Comp App (AT) (CH) Vaikundarajan Mr.J. Kingsly Ms. Anisha
No.93/2022 Velmurugan Solomon Chandrakumar-R1, R3
For Stay Vs Mr. Rohan Rajasekaran
IA No. 790/2022 Jagatheesan - R2
For Urgent Hearing Muthurajan & 10 Ors Mr. Raj Kumar
IA No. 791/2022 Jhabakh- R4, R5
Ms. Johnsy Greta-R7
Ms. K. Subbu Ranga
Bharathi-R10
Ms. S Elambharathi
WITH R11
52. | Comp App (AT) (CH) Sumana Balasamy Ms. S. Elambharathi Ms. Anisha
No. 94/2022 Kamaraj Chandrakumar-R1, R3
For Stay Vs Mr. Rohan Rajasekaran
IA No. 792 & Jegatheesan - R2
794 /2022 Muthurajan & 10 Ors Mr. Raj Kumar
For Urgent Hearing Jhabakh- R4, R5
IA No. 793 & Ms. Johnsy Greta R7
795/2022 M/s Kingsly Solomon
J- R9
Ms. K. Subbu Ranga
Bharathi- R11
53. | Comp App (AT) (CH) DP Sadhu Ms. S Shanmitha Mr.Adhivarahan R1
(Ins) No. 422/2022 Suspended Director of
For Stay Devas Engineering
IA No. 1043/2022 Systems Pvt. Ltd.
For Exemption Vs
IA No. 1044/2022 Union Bank of India
Ltd. & Anr
54. | Comp App (AT) (CH) A Krishna Reddy Mr. Avinash Krishnan | Mr. Anant Merathia R1
(Ins) No. 103/2023 Suspended Managing | Ravi Mr. VVSN Raju- R2
For Stay Director of AKR
IA No. 373/2023 Construction Ltd.
For Exemption Vs
IA No. 374/2023 SREI Equipment
To Vacate Stay Finance Ltd. & Anr
IA No. 801/2023
55. | Comp App (AT) (CH) Umesh Mishra - Mr. Pawan Jhabakh Mr. Anant Merathia —

(Ins) No. 128/2023
For Stay
IA No.435/2023

Suspended Director of
Arrowline Organic
Products Pvt. Ltd.
Vs
SREI Equipment
Finance Limited &
Anr.

WITH

R1
Mr. Sathyanarayanan -
R2




56.

Comp App (AT) (CH)
(Ins) No. 129/2023
For Stay

IA No. 436/2023

Umesh Mishra -
Suspended Director of
Arrowline Organic
Products Pvt. Ltd.

Vs

SREI Equipment
Finance Limited &
Anr.

Mr. Pawan Jhabakh

Mr. Anant Merathia —
R1

Mr. Sathyanarayanan -
R2

For Hearing

57. | Comp App (AT) (CH) Shashi Galada Mr. Amogh Simha Mr. TK Bhaskar-R1 Mr.
(Ins) No. 176/2023 Shareholder-Director Ravi Rajagopalan R2
For Exemption of Galada Power and
IA No. 570 & Telecommunications
571/2023 Ltd.
For Stay Vs
IA No. 572/2023 Nitin Vishwanath
Panchal, Erst. RP,
Galada Power and
Telecommunications
Ltd. & Anr.
58. | Comp App (AT) (CH) Y Shivaram Prasad Mr. Pranav V Shankar | Mr. AM Ilango- R1
(Ins) No. 178/2023 Vs Mr. B Dhanaraj-R2 Ms.
For Stay S. Dhanapal, Abitha Banu-R5
IA No. 577/2023 Liquidator of
Servalakshmi Paper
Limited & 4 Ors.
WITH
59. | Comp App (AT) (CH) Indian Overseas Bank | Mr. ML Ganesh Mr. AM Ilango- R1
(Ins) No. 180/2023 Vs Mr. B Dhanaraj-R2
For Stay S. Dhanapal
IA No. 579/2023 Liquidator of
Servalakshmi Paper
Ltd. & Anr.
WITH
60. | Comp App (AT) (CH) VMS Industries Mr. Nakul Mohta Mr. AM Ilango -R1
(Ins) No. 186/2023 Limited Mr. B Dhanaraj-R4
For Exemption Vs
IA No. 598 & S Dhanapal,
599/2023 Liquidator of
For Stay Servalakshmi Paper
IA No. 597/2023 Ltd. & 3 Ors
02:00 pm

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

61. | Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K
(Ins) No. 309/2024 Ltd. R1 R2
For Stay Vs
IA No 829/2024 IVRCL Ltd. & Anr.

WITH
62. | Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K

(Ins) No. 310/2024
For Stay
IA No. 828/2024

Ltd.
Vs
IVRCL Ltd. & Anr.

R1 R2




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
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4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
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ISk

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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